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GEN IRAL AQ\,\INISTRttTIVE TRIBUNAL, ...U.L~ABAD BENQi 

ALLAH AB AD • 

Dated: nllahabad, the 12th day of January, 2001 

Coran; Hon• ble Mr . .;) .Dayal, A.t\\ . 

Hon' bl e Mr . .;). K· I. Nagv i, J.M. 

Original l'\pplication No. 574 of 2000 

.:int. Raj Kum a J:i 

wife of .::>ri Manoj Kunar ::>ingh, 

r/ o vill age .Aan Ghat, 

post Office- Aan Ghat, 

District Ballia. 

• • • • • • • Applicant 
Vers us 

l. Un i on of India throug h ~cretary (Post) , 

1'·1 inistry of Canmunication, 

Dak Bha-wan, $dnsad Marg, 

New lJel hi. 

2. ~uperintend ent of P0st Off ice, 
District Ballia. 

3. District Employraent Officer, 

Ball ia. 

• . • . . . • Respondent~ 

OHO EH (OPEN CW RT) -
( By Hon' bl e Mr . ~. Dayal, ~~) 

This application has been filed for a 

direction to the respondents to sponsor his nane 

and consider the candidatu re of the applicant for 

the post of EOOH~, Aam Ghat, Ball ia, u. P. A direction 

has al so been sought to direct t he respondents to 

accept the candidatu J.e of the applicant for the post 

of E. D. B. P.M. Man ghat, Bal l ia and to furnish the fo im 

to the applicant for the post foI cons ideration of 

his candidature according to law. 
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2. OA 574/2000 

2. The responden ts were given opportunity for 

filing CA and the sane has not b een filed so f a.r . 

The l ast opportunity was given by the order dated 

1 6 .lO. AJQO . No CA has been filed. 

3. In the circunstances, we direct the respondents 

to consider the candidature of the applicant for 

the post of E.o.B.P.M. Aanghat, Ballia (U.P.), if 

the applicant fulfills the qualificatx:>ns required • 

as pe 1 requisition sent to theBnployment Exc hange and 

has preferred her application in time. \'/ith t his 

direction, t he application is disposed of. There 

shall he no order a to cos ts • 

Nath/ 


